(Filing under clause {ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution

Process for Corporate Persons) Regulations, 2016
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List of Secured Financial Creditors !
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ASREC (India) Ltd asrec@asrec.co.in Assets Reconstruction | 297,69,541.00  297,69,541.00 N.A. N.A. N.A. Assignment of charge by Bharat
Company Bank vide Assignemnt agreement
dated 15.5.2020, form C sent by
assigned charge by janardhan.amin@bh Bank email on 31.8.2020
Bharat Bank aratbank.co.in
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